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Nost Uroent/Out Today
Gazette Notification
Hxtrsordinary Part {1V

Government of National Capital "Uer .L\“) of Delhi
(Department of Law, Justice & 1

811‘ Leve ks ‘(" ‘/\/h!" Dl Seeveinen al, Nay .A.‘.!Jh»-i.](}i_if_::

aiive Alfairs

 No.F.14(g/LA-200 3 / Dated 2 56k Marek 200,73

“To

The' ,’Iam,b Sceretary (GAD/Co-Ord.)
Govemment of NCT of Delhi,

il Level, A-Wing,

Delhi Secretariat,

New Delhi-110 002,

Sub: Gazette Notification of C“Apprapriation (No. 1Y Aol of 2004 (Delhi Act Noa!
3 e

of 2004)

Sir,
[ am directed to forward herewith two copies of the above notification (English &

Hindi version) for publishing in the Delhi Gazetic TarelvV) I;’.}:aa'a'.m'din:u'y today itsclf. It

s requested that at least .l 0.copies ol the same may be sent to th s Department as soon as

it is received from the press,
Yours faithlully,
. ' {P,3.PARMAR

—

. Peputy Secretary (Law, Justice
Encls: As above. . &L A)

D '!

e
'NoF.14@g)LA-200g £2Y Dated i s, March 2003

Copy forwarded for information & necessary action to the :-

1 “Secretary to Lt. Governor, Raj Niwas, Dol

Secretary to Legislative Assembly, Old Seett. Delhi

Secretary to Finance Minister, Delhi secetl, New Delhi,

Sceretary to Chief Minister, Dc i Scett., 1\‘,'*’13(,]1"

P.S. to Chief Secretary, Delhi Sectt., New Dolhi

Pr. SCC[‘LtdI‘y (Finance), Delhi Scett., New Delbi,

Library-in-Charge, Delhi Vidhan Sabha, Old Sectt, , Delhi,

P.S. to Secretary (Law, Jus. & L.A), D-mh- Seett., New Delhi,

Sh. N.G.Goswami, Legislative Counsel, Department of Law & Justice, Delhi
Sectt. New Delhi. i
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(TO BE PUBLISHED IN PART i OF DELHI GAZATTE EXTRA ORDINARY)
GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELH|
DEPARTMENT OF LAW, JUSTICE AND LEGISLATIVE AFFAIRS

No. F.14(8)/LA-2003/ Dated : March, 2003

The following Act of Legislative Assembly receivad the assent of the Lt. Governor of
Delhi, on the 25th March, 2003 and is hereby pubiished for general information :-

THE APPROPRIATION (NO.1) ACT, 2003
(Delhi Act. No. 1 of 2003)

Dated :
{As passed by the Legislative Assembly of the National Capital Territory of Delhi)
AN
ACT

to Authorise payment and appropriation of certain further sums from and
out of the Consolidated Fund of the National Capitz| Territory of Delni for the
services in respect of the financial year 2002-2003.

Be it enacted by the Legislative Assembly of National Capital Territory of Delhi
in the 54th year of ine Republic of India as follows:-

SHORT TITLE 1. This Act may be called the Appropriation (No.1)
Act 2003
ISSUE OF 2. From and out of the Consclidated Fund of the
Rs. 1903,68,02,000/- National Capitai Territory of Delhi, there may be
from and out of the paid and applied further Sums not exceeding
Consolidated Fund of the those specified in column (5) of the schedule,
National Capital Territory amounting in the aggregate to the sum of
of Delhi for the financial Rupees one thousand nine hundred three crores
year 2002-2003 sixty eight lakhs and two thousand  towards

defraying the several charges which  will coma
in the course of payment during the financial
year 2002-2003 in respect of the services
specified in column(2) of the Schedule,

APPROPRIATION 3. The sums authorised to be paid and applied
from and out of the Consolidated Fund of the
National Capital Territory of Delhi by this Act, shall
be appropriated for the services and purposes
expressed in the Schedule in reiation to the said

period.



THE SCHEDULE
(See Soction 2 and 3)

(Rs. in thousands)

SUMS NOT EXCEEDING

DEMAND  SERVICES AND PURPOSES Voted by the Charged on the Total
NO. Legislative  Consolidated
Assembly Fund

1 3 4 5
1 Legislative Assembly Revenue 0 200 200
2 General Administration Revenue 88661 0 88661
3 Administration of Justice Revenue 63048 1800 64848
4  Finance Revenue 6544 72 6616
5  Home Revenue 275470 2000 277470
6  Education Revenue 1000 0 1000
7 Medical and Public Health Revenue 503690 0 503690
8  Social Welfare Revenue 600 1347 1947
Capital 1133100 0 1133100

9  Industries levenue 169416 12060 181476
Capital 100 0 100

10 Development Revenue 29381 0 29381
Capital 100 367300 367400

11 Urban Development and Revenue 667713 0 667713
Public Works Capital 7463100 0 7463100

Public Debt. Revenue 0 67400 67400
Capital 0 8182700 8182700

Total 10401923 8634879 19036802

[ ™

(P.S,PARMAR),

Deputy Secretary(Law,Jus.& L.A.),
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